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"The hardship and economic disruption caused by the recent demonetisation of Rs. 500 and Rs. 1000 notes and the failure of the

Government to redress the plight of the farmers, small traders, unorganized workers and all the plantation workers, fishermen and
common man. The House notes with concern the leakage of demonetization information for certain people.”

That is why, we want a discussion under Rule 56. So, I want the discussion to start immediately, with your permission, Madam
...(Interruptions)
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Our Party has also submitted a notice for Adjournment Motion. We want a discussion under
Adjournment Motion. We feel that demonetisation of Rs. 500 and Rs. 1000 notes has caused tremendous difficulties to the poor people and common
man. They are passing their days with huge difficulties. So, let this decision be temporarily withdrawn to chalk out a final plan and we should all fight
against black money together. &€} (Interruptions)

HON. SPEAKER: All of you should not speak together.
...(Interruptions)
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DR. P. VENUGOPAL (TIRUVALLUR): Madam, we want a discussion under Adjournment Motion on this issue....(Interruptions)
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(At this stage, Shri Mohammad Salim, Shri Kalyan Banerjee, Shri M.1. Shanavas and some other hon. Members came and stood on the floor near the

Table.)
HON. SPEAKER: You do not want discussion.
...(Interruptions)
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